
CA N0.0412016 
IN 

CP No. 84(ND) 201 0 
RT No.2212016 

Rajneesh Gupta 8 Ors. ... Petitioners 

Versus. 

Mls Essar Coatings India Ltd. & Ors. . . . Respondents 

Present: Mr. Rajansh Thukral, Advocate for petitioners. 
Mr. Abhay K. Das, Advocate with Mr. Mast Ram, 
Practising Company Secretary for respondents. 

Learned counsel for the respondents submits that he has to go 

early today to Allababad. Respondents are yet to complete annexures along 

with the written statement to the amended petition and also to assist the 

registry in this regard. The matter is adjourned for arguments to 09.01.201 7. 

it is directed that the written . . . . - . . . submissions be filed by the parties with the Bench 
_.  

Officer by 22.12.2016 and that the learned counsel for the respondents would 
- .  

only be allotted specific time for concluding arguments. 

Member (~ud i ia l )  . 

-.a h ) k %  

(Deepa Krishan) 
Member (Technical) 


